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IN THE XX®X CENTRAL ADMINISTRATIVE TRIBUNAL

JAIPUR BEMNCH, JAIPUR.

Miscellansous Petition No. {f /1694,
IN

Origin2l Application No.693/92,

N.B. ¥handelwal. . Applicant.,

Versus,

Union of India and cothers.
«s« Resgpondents.,
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1. Miscellaneous Petition.
for condonation of delay infiling

the reply. 66 to 70
Jaipur. ///44g:£éFg_,,/n
Datad: 4.1.94, Standing Counsel .
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